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2.5.T. Prakash ..

(PETITI. @R (5)° -

\

-K.Ka Chakravarthy ‘ ol CETE F:?‘{HE
S ; SITITIOAER (8)

Chi®f General ManagerfLTéﬁecom, Hyderabad
| and 27 others ‘
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G dT(8)

ADVLEATE £k THE
ReSeliozdT (35)

N.R, Devaraj

THZ HL.L'ELD SHRI JUSTICE M.G, CHAUDHRAI, VICE CHAIRMAN

THY HGL'BLE. SHAT H. RAJENDRA PRASAD, MEMBER (ADMN.)

Te “Whether resarters of loce i vapers mey ve zllowsd to ses
-~ the Jucgzmant'? : S

2. To be referred Lo the Reuurcer or Aot ?

3. dhathsr their Lordshi.e wish te 5o the Folir copy of.
ths judgemsnt? ‘ :

4. Whether ths Judgemznt is to bs circulstzd to the other |
dariches?

Judgzmant deliversg Dy Han'blg Shri JusStice MG Chaudhari, VC
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R.A. 110 /96

CRIGINAL APPLICATIGN NO,1162/96,

OATc OF DROER

detueen =

1.
2.
3.
4,
5.
6.
Te
8. G.Oharmaiah
9, C.Udaya Bhaskar
10.V.Ravi Sekhar
11.2alakrishna
12.,V.Venkata Muni
13.N.5urya Kanti

A.5.J.Prakash
Sunder shan
KeL.Giridhar Prasad
D.Yuvara j

K.Manohar
D.Umapathi.
K.Govindara julu

14 ,K.Chiranjeevulu
15,.G.Bhasker Naidu
16.Krishnama Naidu
17.0.8alaji

18.V.R.Ram Murthy
19,V.Vishwanatha Reddy
20.5.5aila Kumar
21.,5.Fareed

22.L.Muni Ratnam Naidu
23 .:.Raghunatha Naidu
24 .5 .Nagara jappa
25,.C.0M.8 jagopal

And

1.The Chief General fianager,
Telecommunications, Hyd-1.
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“46,E.Babu Naidu
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2 M-1996,

26,T.Sriramulu
27;H.ﬂanikantesuara Naidu
28.G.Panduranga Naidu
29,V,60.¥.,R.Kumar
30,Dorai Raja Reddy
31.P.Bhaskaran
32.V.Mohan
33.K.0amodaram

35.T.Dayanandam..
36.K;Nuniratnam
37.G.5atyanaraysna
38.7.Chinna Suwamy
3941 .Narasimha Reddy
40,K. S5ubramanyam Reddy
41 .,Kpdanda Ram Fillai
42,7.Srinivasulu

43 ,K.V.Ananda Fillai
44 ,A.rarasuramam
45,5.S5happi Sahsb

PAPTUR

47.,7.5ridhsar - i
48,G.Chandra Sekhar
49.J.3ayappa '

s ﬂppLicants

_517501.

2. The Uistrict Maneger, TalecommﬁniCations, Tirupati
3, Sub-Divisianal Engineer, HRD, Office of the TeLec#mmunica-
tions District Munager, Tirupathi-t.
4, M.Sambagiva Pillai 11.V.Venkata Ra ju
5, fM.Murali 12.K.N.Rame Prasad
6. P.Narasimha Rao 13.58.C .Reddappa
7. A.Doraikannsa 14.P.Subramanyém
8. G.Chandraiah 15.5.K.Abdul Gaffoor
9, K.Moulali 15.G.Uankatamaieh
10.5.Harinath 17.5.Nerappa Ra ju
seesf2e
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EPE

L= 2
18.N.Lakshmaiah
18.K.Ramachandraiah
20 ,.01.0.Abdul Shukur
21 .M. Mzllukar juna
22,C.8alaiah
23.0.Muna Swamy Naidu

Counsel for the Applicants

Counsel for the Resgondent

CORAM:

THE HOW'BLE SHRI JUSTICE N

THE HONWN'SLE SHRI H.RAJIROR

24,0 ,5ubba Railu
25.N.Adinarayana
26.A.Krishneiah
2’. K.Nagaraja
28,T.5iddappa

cose RBSDD-I"\dE ntJ

: Shri K.K.Chakravorthy

8 Shri N.R.Oevaraj, 5Sr

.G CHAUDHARI

~n FRASAD :
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VICE-CHAIR

MEMBER
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-narayana fot Mr, N.R. Devaraj for the respondents.

. AT HYDERABAD

A.S.J. Prakash & 48 others vs. Chief General Manager, Telecom-
munications, Hyderabad and 27 others

Mr. K.K, Chakravartﬁy for the applicants.i #if. W. Satya

1, Admit.
2. ' Notice waived, by congent takenm up for final ordJrs.
3. For the reasons recorded in RA.109/96 in OA.1007/96

separately today, the RA is allowed. Order dated 19-9496 in

the OA is hereby set aside and the OA is restored to its file,
The OA to be taken ﬁp for orders immediately, No ordey as to

cos ts .

_ﬁ ‘ JL«_[_L_ | -M/Zﬂ’w -

(H. Raje Prasad) (M.G. Chaudhari)
Member \(Admn.}); vice “hairman
Dated : November 29, 96 Dadbok jfk.
Dictated in Open Court Jkaﬁﬁ;{? =4,
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